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districts of Rajasthan, Madhya Pradesh and 
Uttar Pradesh which have been chronically 
affected by this menace. Despite repeated and 
concerted endeavours made from time to time 
this menace continues to persist in this area. 
This matter has been under examination by 
the Government of India and the State 
Governments concerned; and concerted 
measures for meeting the menace are being 
devised. Among the measures contemplated is 
the utilisation by the Sjtate Governments 
concerned, on an intensive basis, in this area, 
of Central financial assistance being given to 
the States for modernising their police forces 
etc. 

 
DEMAND FOR NEW STATES 

501. SHRI RAM SAHAI : Will the PRIME    
MINISTER    be   pleased  to 'state : 

whether Government are aware of 
the demand for statehood for Vidar-bha, 
Telengana and Uttarakhand; and 

(b) which other regions in the country have 
made a similar demand?] 

 

THE MINISTER OF STATE   IN THE   
MINISTRY    OF    HOME    AF-IS   (SHRI   
K.   C.   PANT) :   (a) Yes, Sir. 

(b) Saurashtra, Chattisgarh, Bundle-khan 
d, Jharkhand, Manipur, Tripura and Delhi.] 

†[   ] English translation. 

CALLING      ATTENTION   TO MATTER 
OF   URGENT   PUBLIC IMPORTANCE 

ACUTE   POWER   SHORTAGE   IN    
PUNJA1 

SHRI M. K. MOHTA (Rajasthan) Sir, I beg 
to call the   attention of the Minister of 
Irrigation and Power to the acute power    
shortage in   Punjab and consequent   loss to   
industry,    farmers and the public. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND POWER 
(PROF. SIDDHESHWAR PRASAD): Sir, the 
Bhakra Nangal Complex is the main source of 
power supply to Punjab. The in-flows of water 
into the reservoir (Gobindsagar Lake) this year 
have been poor; the reservoir level was 1527 
ft. on 1st August, 1970, that is about 90 ft. 
lower than that of last year. The live storage is 
only one million acre ft. against the average of 
about 3 million acre ft. obtaining at this time of 
the year. In the past even in a dry year the live 
storage at this time of the year was of the order 
of 2 MAF at the level of 1567 ft. The 
generation from Bhakra Nangal System till now 
has been about 13 million units per day out of 
which Punjab was drawing an average of 4.1 
million units per day. The releases from the 
reservoir "were of the order of 17500 cusecs 
per day. Due to the low level of the reservoir, 
and with the objective of conserving water for 
rabi irrigation and power generation from 
October onwards, it has been found necessary 
to restrict the discharges of water. 

After discussions wi*h the representatives of 
the Punjab State Electricity Board, Haryana 
State Electricity Board and Rajasthan State    
Electricity Board 

th July, 1970, it was decided that "' the 
discharges from the Gobindsagar Lake should 
be restricted to 14000 cusecs from 3-8-70 as 
against the present average .drawal of about 
17500 cusecs. 

Taking into account the contribution of 0.2 
million units per day from the LP. Station of 
DESU, the total energy available (allowing for 
losses) would be 10.95 million units. After 
reducing the supplies of energy to Nangal 
Fertilisers,   DESU,    J.&K.    Himachal 
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Pradesh and par ner States of Haryana and 
Rajasthan, 1 unjab has been allowed 3.36 
million unit i per day w.e.f. 3-8-70. At this 
time last year, Punjab was drawing about 3.8 
m ilion units per day. As compared with 3st 
year, the reduction in the energy si pplied 
from Bhakra to Punjab is to the extent of 0.44 
million units per day. 

Since the in low continues to be very poor, 
then is a need for further conservation of 
water in the Gobind-sagar lake in tb : interests 
of irrigation and power later during the 
depletion period, after the monsoons. With 
this objective in vie\ , the Nangal Fertiliser ry 
has ag.eed to reduce its offtake further frcm 3 
million units per day to about 2. million units 
per day. The restriction on power supply to 
Nangal Fertilis r Factory would conserve 
further 14 JO cusecs of water. In addition, 
arrangements are being made to supply additu 
mal coal to the Satpura Thermal Powe Station 
in Madhya Pradesh to enai e this Station to 
give a relief of one mi lion units per day from 
about the 3rd veek of August, 1970. The 
position weald be reviewed then in the context 
of storage conditions at Gobindsagar lake 
obtaining at that time. 

As a result c ' t he restrictions on the 
generation of power at Bhakra, Punjab State 
Electricity Board have imposed the following 
restrictions on the consumption of eli ctricity 
:— 

(i.) All I rban feeders excepting those 
feeding hospitals and defence installations 
without stand-by units) shall be switched off 
for one hour in the morning between 6 A.M. 
and 8 A.M. Urban feeders feeding distributing 
licensees shall also be switched off according 

All t e small, medium, large 
supply inlustrial consumers including 
cottage I'in rural areas shall reduce their 
power consumption by 4()9r of the average 
consumption of any three consecutive months 
of the last year (April 1969 to March 1970). 
This reduction shall be given on pro-rata 
weekly consumption worked out from the 
above average monthly consumption. 

(iii) Cineaas and street light consumers 
shall afford reduction in their consumption as 
in item (ii) above. To achieve this the street 
lights 5—44 R.S./7' 

should preferably be switched off during 
moonlit nights for the period of moonlight. 

(iv) Operation of rural feeders has been 
rostered as under for each 48 hours cycle : 

10 P.M. to 7 P.M. on second day (21 
hours) close (feeder switched off). 

7 P.M. on second day to 10 P.M. on 
third day (27 hours) open (feeder 
switched on). 

The direct loss in revenue to the Punjab 
State Electricity Board attributable to the cuts 
in availability of supply from Bhakra is 
estimated at about Rs. 50,000 per day. The 
indirect loss in the industrial and agricultural 
sectors is likely to be much more; the extent 
of loss in the agricultural sector will be 
reduced with the occurance of rains and 
consequent reduction of agricultural pumping 
loads. The losses would have increased in 
magnitude later, if measures had not been 
taken for conserving waters in the Gobind-
sagar Lake in the interest of irrigation and 
power requirements after the monsoons. 

Substantial additions to generating 
capacity in Punjab are expected to be 
available with the commissioning of Bassi 
Station (45 MW) in 1970-71, Upper Bari 
Doab Canal Project (45 MW) in 1971-72 
Bhatinda Project (.220 MW)  by the end of 
1973. 

For meeting the immediate gap, diesel and 
thermal sets totalling 83 MW are being 
procured and installed for benefits from 1971 
onwards. This includes import of 27 diesel 
sets aggregating to about 36 MW. 

SHRF M. K. MOHTA : May I make a 
respectful submission that any statement 
which contains a host of facts and figures as 
the Minister has just now given may be made 
available a little earlier because it is not 
humanly possible to remember all the figures 
that the Minister has quoted in his statement. 

PROF. S1DDHESHWAR PRASAD: 
It  is  supplied  to  the  office  and  it  is. made 
available to the Members. 
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SHRI M. K. MOHTA : Not before the 
appointed time. 

MR. CHAIRMAN : Such statements in 
response to Calling Attention are oral 
statements and they are not made available or 
laid on the Table of the House. 

[THE VICE-CHAIRMAN   (SHRI 
AKBAR ALI 

KHAN) in the Chair] 

SHRI M. K. MOHTA : When facts and 
figures are being quoted, they may be made 
available to us; otherwise, we cannot ask any 
intelligent supplemen-taries. 

Now the position of electric power in 
Punjab is causing extreme anxiety not only to 
the industrialists but also to the agriculturists 
because the power is so short there that even 
agriculture is going to suffer in a big way. 
Also the industrial labour will be displaced 
very shortly in such great numbers that I 
apprehend that there wih be a law and order 
problem there. The electric power cut made 
applicable there to industries to-day is 40 per 
cent, and the power authorities say that since 
in September a sizable quantity of water will 
have to be released for the canals, from" 
November onwards perhaps the cut would 
have to rise to 60 or 70 per cent. Then what 
will happen to the thousands of labourers and 
the small-scale industrialists as well as cottage 
industry people who will be rendered idle due 
to shortage of power? 

So, Sir, my question to the Government is 
whether the Government has considered the 
possibility of making available to the State 
electricity authorities as well as to the private 
electricity consumers in the State of Punjab 
the portable generating sets, which are at 
present available in large numbers with the 
military authorities, and also the generating 
sets, which are available with other public 
sector concerns like the MMTC the Coal 
Development Corporation and some of the 
other concerns. Many generating sets are lying 
idle with them. So, has the Government 
considered the possibility of if not outright 
giving them over' to Punjab, at least lending 
them in this critical period of a great crisis? 
That is question number one.    And the 
second 

question is this, Sir. This is a very important 
matter. There are only two or three aspects 
here. The second question, Sir, is that the 
Bhakra power is being shared by two or three 
other States besides Punjab, Rajasthan, 
Haryana and Delhi. This is a national 
emergency, Sir, and the water-tight 
compartment in which these other States are 
functioning today is not in national interests. 
Now, Sir, when a crisis like this comes up, the 
other States have a moral duty and respon-
sibility towards the suffering State to come to 
its aid. So would the Government come 
forward with an informal arrangement with 
these States to have some kind of a voluntary 
discipline in the consumption ot power so that 
the suffering may be spread over a wider 
area? It may not be that a havoc is caused in 
one particular State only. When there are 
other emergencies in other States, for instance 
famine in one State, a State like Punjab would 
always come forward with its surplus food, 
and now, when there is an acute and grave 
emergency like this in Punjab, if the other 
States remain apathetic, it is not at all in 
national interests. 

The third point I would like to make is that 
the Punjab Government. . . 

TE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : How may points you have, Mr. 
Mohta? 

SHRI M. K. MOHTA: This is the last point, 
Sir. Punjab Government announced some time 
back that, in order to augment power 
generation in the State, if any private 
consumers were to instal their own generating 
sets, they would be provided with adequate 
finance in order to enable them to do so. But, 
Sir, unfortunately, State finances are in such 
bad shape today that this assurance cannot be 
fulfilled. So, would the Government of India, 
considering this as a national emergency, as an 
emergency not pertaining to a particular State 
only, make adequate finance available to the 
consumers of electric power so that more 
generating sets may be put up by these con-
sumers and the total load on the Central 
Bhakra-Nangal complex may be reduced to 
that extent? Would the hon. Minister clearify 
on these three points? 
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SHRI M. K. MOHTA: Sir, two other 
questions of mine have not been commented 
upon at all. One submission I made was 
regarding making available adequate finance 
so that these portable generating sets may be 
put up by the consumers of power. The 
Punjab Government does not have. . . 

MR. DEPUTY CHAIRMAN : What is the 
second question? 

SHRI M. K. MOHTA : My second 
question is whether the military authorities 
who have got a number of portable generating 
sets would lend them to the Punjab 
Government for short duration at least. 

PROF.  SIDDHESHWAR PRASAD: 
These are small generating sets and these 
won't be of much use for this purpose. About 
the other point, as part of the general policy of 
the Government of India, agreed to by the 
States also, we are not allowing private parties 
to instal large generating sets. 

SHRI M. K. MOHTA : Sir, I seek your 
protection. The hon. Minister says that they 
are not allowing private parties to put up 
generating sets but the Punjab Government 
says, go ahead and put them up, we will give 
you money for that. What is this? These 
contradictory stands I cannot understand. 

MR. DEPUTY CHAIRMAN : It is all 
right; he has given his opinion. 
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SHRI BANKA BEHARY DAS (Orissa): 
Because Punjab utilises the maximum pow?r 
in the country, may I know from tho Minister 
whether they think that these hydel projects 
have their limitations and that Punjab will 
always be facing this trouble as long as the 
grid system h s not been developed? So. are 
they t) inking in terms of deve- 

ing this gric within one or two years so 
that Punjab will never face this problem? No. 
1. No. 2, I want to know whether it is a fact 
that the gap between the Satpura thermal 
station and Raja-si han is hardh thirty miles 
and I am told  that the  transmission line can 
be 

[y erected within a period of two or three 
weeks, as some of the papers have stated. So,   
mi y   I   know   whether   the ernment is 
giving it urgent attention and whether tl ey 
have started this work use it    can    be    
completed within two weeks an1  Punjab by 
now would  turned the corner? When are they 
uoing tc s'art it and when do they e.xpect to 
complete it?    The third it and the ast point I 
want to know from the Minister is this. As 
my hon. friend, Mr. Brar, has said, there is no 
qusetion that tie Nangal project should 
transferred to some other place. It is 
absolutely ;n incorrect position, but may I 
know whether the Nangal Fertiliser autorities 
are seriously considering consuming les. 
power in future? You said that they are 
prepared to reduce it to something Like 34 
megawatts. That does not solve the problem. 
My figure is that the Na igal Fertilizer is 
consuming about 167 mw of power, and I am 
told that if tl e technology is changed, the 
same amiunt of fertilizer can be produced by 
.0 mw, that means, from 167 mw it can be 
reduced to 30 mw and the production will be 
the same. May I know whethi r they are 
discussing with the Nangal at horities about 
this aspect 

so that they can change their technology 
because they cannot heavily depend on a 
hydel project for running a fertilizer plant like 
this. 

PROF. SIDDHESHWAR PRASAD : The 
last one is a suggestion which I will pass on to 
the concerned Ministry, Ministry of Petroleum 
and Chemicals. As far as the other points are 
concerned, about the creation of the grid. 
Government are very serious about the 
creation of the grid. As far as the northern 
region is concerned we are far ahead in this 
matter. About the Satpura transmission line, 
we have taken it up on a warfooting and we 
hope it will be completed within a fortnight or 
so. 
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fShri Mulka Govinda Reddy] 

due to acute shortage of power in Punjab there 
is considerable loss in the field of industry as 
well as in the field of agriculture. May I know 
from the hon'ble Minister whether any rough 
estimate has been made regarding the loss that 
the agriculturists and the industrialists are 
going to suffer in this case? I would also like 
to know from the Minister whether there is 
any proper co-ordination between the diffe-
rent Ministries at the Centre, between the 
Central Government and the State 
Government and between the Planning 
Commission and the Central Government. 
May I also know whether the Planning 
Commission has proposed any scheme 
specially for Punjab so that power generation 
may cope up with the development of Punjab 
and; if not, why not? May I know whether the 
Slate Government had submitted any plans for 
power production and the Central 
Government had approved some of them and, 
if so, was there any delay? If there was no 
delay, may I know whether fhose plans for 
power production have been accepted? If they 
have not been accepted, what is the delay? 
May I know whether it is a fact that the 
Punjab Government had recommended to the 
Centre that there would be power shortage in 
Punjab and in order to alleviate the difficulties 
of the agriculturists as well as industrialists 
they should import immediately some diesel 
generating sets from the U. S. S. R. and 
Czechoslovakia as far back as October 1969? 
Why is it the Government has only now 
sanctioned these schemes? May I further 
know if the Government is thinking of 
importing these things, if ary, airlifting them 
in order to solve this power shortage in 
Punjab? 1 would like to know what are the 
long-term and the short-term aims that the 
Government is thinking of to alleviate this 
power shortage? 

PROF.    SIDDHESWAR    PRASAD: 
I believe I have made it amply clear in my 
statement and in answer to a subsequent 
supplementary as to what are the long-term as 
well as short-term measures. As far as import 
of diesel sets is concerned, I have just said 
that they have decided to import 27 diesel sets 
from different countries. Then, we are taking 
all measures to see that they are imported as 
early as possible. 

About the loss to industry and agriculture, 
it is very difficult to assess it because all these 
losses will be mainly indirect. As far as direct 
losses are concerned, I have just stated in my 
statement that as far as the Eelectricity Board 
is concerned, it may be roughly about Rs. 
50,000 per day. 

SARDAR NARINDAR SINGH BRAR :  
It is one lakh. 

PROF.   SIDDHESWAR PRASAD   : 
This is the figure we got from the State 
Electricity Board. As far as co-ordination 
between the State and the Centre and the 
Planning Commission is concerned, Sir, it has 
been made very clear in this House and the 
other House also by my senior colleague, Dr. 
K. L. Rao, that the Planning Commission and 
the Ministry of Irrigation and Power' have a 
different view about power shortage in the 
country. We have been pressing for 26 million 
MW for the Fourth Plan which has not been 
agreed to. This is perhaps one of the reasons 
why there has been power shortage in the 
different regions. 

SHRI MULKA GOVINDA 
REDDY : He has not answered one question. 
The Punjab Government made 
recommendations to the Central Government 
in October 1969 for importing diesel 
generating sets from the U.S.S.R. and 
Czechoslovakia. Why did he not accept their 
recommendations immediately ? 

PROF. SIDDHESWAR   PRASAD   : 
Last year it was supposed to be one of the 
best yea's for the Govindasagar Lake. 
Another thing was that it took some time in 
processing in the other Ministries. Actually 
there has been no delay. This is one of the 
cases where the least time has been taken. 

SHRI A. G. KULKARNI (Maharashtra) : 
Sir, 1 am one with my friends from Punjab 
about the power shortage and that all efforts 
should be made to generate more power in 
Punjab as well as in the country as a whole. I 
would like to know whether the Ministry has 
recently started a survey of the fuel and power 
requirements of the whole country and how 
the Fourth and the Fifth Plans are going to 
take care of the entire regions, whether by 
grids or by generation of more power.    And 
what is the 
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Government's plan on this? Secondly, 1 
should not be misunderstood, particularly by 
my fr ends from Punjab, when I say that I do 
not understand the necessity of ir porting these 
diesel sets. (Interruption) Please listen to me, 
then you will unde stand. In this House we 
were time and again discussing, particularly 
last year, about the Gujarat project and wt 
objected very strongly that when the diesel 
sets are available indigenously, they should be 
imported from outside. In the public sector 
undertakings ike the Garden Reach Company 
and in private sector companies similar types 
of diesel sets are available. So, what is the 
necessity of importing these diesel sets instead 
of encouraging the indigenous industries? So, 
1 want to protest to the Government Inst their 
ction. But before that, the Minister be quite 
specific about the horse-powvr of the diesel 
sets concerned and the foreign exchange 
involved and whethe r he can say categorically 
that diesel sflts of this horse-power are not 
avaikble indigenously. If they are indigenous y 
available, why has the Government t; <en the 
decision to import them? I ask his question 
because I know definitely that the Water and 
Power Comm ssion as well as some officers in 
P injab are interested in importing thes; sets. 

PROF. SIB DHESHWAR PRASAD : 
Sir, whatever sets are indigenously available, 
we hav ordered for those sets. Actually the 
Punjab Electricity Board asked for 39 diesel 
sets, but we have agreed only ID 27. 

SHRI A. G. KULKARNI : What is the 
horse-power? 

DR. BHAI MAHAVIR :  Sixty h. p. 

PROF. SIDDHESHWAR PRASAD: No, 
these ar i small horse-power sets. About the 
br ;ak-up of each unit, I do not have the 
figures just now with me. 

SHRI A. (,. KULKARNI : Is it the general 
polic of the Government to import diesel sets 
for all the States? 

PROF. SIDDHESHWAR PRASAD : 
I do not thin: that every State is facing the 
same diff sulty which is being faced by 
Punjab just now. Therefore, if any such 
occasion arises in any other State the 
Government of India will certainly try  to 
help   iny   other  State  as   it   is 

trying to help Punjab. As far as other matters 
are concerned, I do not think we are 
bypassing our indigenous manufacturers. 

SHRI A. G. KULKARNI: What about the 
public sector undertaking, the Garden Reach 
Company, which can supply the diesel sets 
required? 

PROF. SIDDHESHWAR PRASAD : Sir, 
just now I made it clear that whatever we can 
get from these sources, we will try to get. But 
this is an emergency measure. And what we 
cannot get from these sources, we are trying 
to import. As far as the figures are concerned, 
it is 18 from the GDR, 5 from Czecho-
slovakia, and 4 from the USSR : the total is 27 
sets. Indigenously, it is 16 from Kirloskars, 4 
from the Garden Reach Company; and 12 
more from Kirloskars, under consideration. 
Therefore, it is very clear that we have not 
bypassed  the  indigenous  manufactures. 
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SHRI ARJLN ARORA (Uttar Pradesh ) : 
Sir, the honourable Minister has repeatedly 
said that there is a recurring power shortage in 
North India. Dr. Bhai Mahavir put a pertinent 
question as to what the long-term plans are to 
meet this shoitage. This the Minister has 
conveniently ignored. As is well known, idle 
resources in the north are immence. Th.y have 
not been harnessed. In view of this trouble in 
Punjab and the clamour for more electricity in 
Uttar Pradesh, may I know what the 
Government's long-range plans are to meet this 
shor age, firstly, by harnessing the idle 
resources in the north and, secondly, by aking 
a firm decision on the recommendation of the 
Hayat Commission that a nuclear power plant 
should be set up somewhere in the 
Bulandshahr c'istrict of Uttar Pradesh ? 

 

 

PAPERS LAID ON THE TABLE 

I.     THE JADAPUR  UNIVERSITY   
(AMENDMENT)   ACT,   1970 

II. ANNUAL REPORT (1968-69) OF THE 
INDIAN INSTITUTE OF TECHNOLOGY 

DELHI   AND  RELATED   PAPERS 

THE MINISTER OF EDUCATION AND 
YOUTH SERVICES (PROF. V. K. R. V. 
RAO) : Sir, I beg to lay on 
the Table— 

(a) A copy (in English and Hindi  
of the Jadavpur University (Amend 
ment) Act, 1970 (President's Act 
No. 14 of 1970), under sub-section 
(3) of section 3 of the West Bengal 
State Legislature (Delegation of 
Powers) Act, 1970. [Placed in 
Library.      See No. LT-3786/70.] 

(b) A copy each of the following 
papers: 

(i) Annual Report of the Indian Institute of 
Technology, Delhi, for the year 1968-69. 

(ii) A statement showing the reasons for the 
delay in laying the above Report on the Table. 
[Placed in Library. See No. LT-3788 /70 for (i) 
and (ii).J 


